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crores in the interim Budget. The 
increase is mainly in the provisions for 
education, agriculture, forests, up-
gradation of standards of adminis-
tration in tribal  areas, roads and 
bridges, social ecurity and we1fare, 
relief for  natural calamities, and for 
expenditure • in r spect of centrally 
sponsored scheme . Taking into 
account the effect of transactions on 
Capital and Public Account and the 
opening deficit of R  .  127. 43 er ores, 
which is bas d on the  provisional 
figures of the Re r \,:; Bank of India, 
the year is expected to dost:: with  a 
deficit of Rs. 14. 67 crores.  T h  Sta te 
Government  will make every effort to 
reduce their deficit by improving the 
collection o f tax and other receipts 
and economy in non-Plan expenditure. 

4. The Annual Plan for 1982-83 
envisages a financial outlay of Rs. 
238 crores as again t R s. 210 crores 
for 1981-82. Central as istance for the 
Annual Plan ha been con iderably 
stepped up from R  . 159.10 crore in 
1981-82 to Rs. 225.93 crore in 1982-83. 
Many of the developmental schemes 
are oriented tmvards the 20-Point 
Programme. An amount of Rs. 
34 . 88 crore ha b en earmarked for 
Minimum Needs Programme. The 
major se tornl outlays pr vide Rs. 
52. 87 cror for agriculture and allied 
services ;  Rs. 90 70 ror for power  ; 
Rs. 42.47 crores for social and  com-
munity services ; Rs. 10.80 crores 
for m ajor and medium irrigation 
projects  ;  Rs. 19 .68 crores for tran -
por t and communication and Rs. 
10.75 crores f r  industry anJ mineral . 
The State Plan includes Rs. 24. 65 
crores for Tribal Sub-Plan, Rs.  3.55 
crores specifically for Scheduled Castes 
and Rs. 17 crores for Hill Plan. 

5. In addition, there will be Special 
Hill Pan of Rs. 13.70 ~  Special 
Tribal Sub -Plan of Rs. 4.13 crores 
a nd Special Component PJan for 
Scheduled Ca tes for R'i. 1.20 crore . 
Ther will als be R  . 42 90 crores 
for Centrally Spon ored Scheme. and 
s. 5 .41 cror.__ s f r h_me under 
J or th-Eastern Council. 

6. The State is well poised to achieve 
the target of 31.03 lakh tonnes of 
foodgrains production during 
1982-83. The yield p er hectare is also 
expected to increase. The progress 
ach ieved under the National Rural 
Employment Programme wil1 be su -
tained and improved upon. 

7. In the power sector also, consi-
derable ground is expected to be 
covered during the year.  T he present 
installed capacity with  the tate Elec-
tricity  Board is 312. 5 MW which is 
expected  to increase  t o  336.5 MW in 
the curr n t financial year. 

8. The Task Force set up by t h e 
Government of India on the down 
tream industries of Bongaigaon 
Refinery and Petro-chemical Ltd., had 
indentified a n umber of projects for 
which project profile are under pre-
paration. 

9.  I now o 1m ... nd the Budg t to 
this a ugu t Hou c . 

12-47 hr . 

MATTERS UNDER RULE-337 

MR. DEP UTY SP AKER : Now, 
the House will take up matters under 
Rule 377. As already  announced 
there will be no  lunch hour today. 

(l) NEED FOR ATTACH! G MORE BOGlES 

TO T RAlNS ON KHAR G P UR-KHU RDA 

D 1v1 ION OF S. E. RAIL w A Y 

SHRT CHINTAMANI J ENA 
(Balasore): Sir, under Rule 377 I want 
to draw  the attention of th e Hou  e to 
an urgent m a tter of p ublic impor-
tance. The South Eastern R ailway 
authoritie apathetic attitude towards 
the interest of the travelling passen-
gers created great frustration  and 
discontentment among the users  a nd 
pa sengcrs of trains running in Kharag 
p ur  and ~  Divi ion of S.E. 
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Railway. The UP and DN Puri-
Howrah Passenger and U.P. and DN 
Puri-Asansol Passenger which are the 
oldest trains of this South-Eastern 
Railway (Previously BNR) were the 
only means of lakhs of passengers of 
the c two divi ions travelling daily 
t o meet their needs and even when 11 
and I 3 bodies were attached to these 
two trains respectively, there was 
heavy rush and overcrowding and the 
passengers  were travelling with much 
difficulties and much hardshjps in 
thes trains du to lack of adequate 
accommodation in both these trains. 

But, for the reasons best k nown to 
the SE Railway Authority, bogies 
attached to these two trains for last 
so many decade were drastically cut 
down to 3 coahes each and nobody 
paid any heed to the various approach-
es of the users. Waiting for long 
days of so man 1 month . the users 
have given an ultimatum to the: 
:.iutht)fites tu sto;-> ail the t i ain o f SE 
Railw:ivs at Balasore. But even after 
gi\ ing one month's time to the autho-
rjtie for its 1 emedv the authorities 
did not come forward to take 
up any remedial measures. So the 
u crs in thousands come forward to 
stop all the UP and ON trains in 
Balasore railway statio n running in 
that line and ultimate] a11 the trains 
including Coromande] Exp. were 
topped ... for long 6-7 hour on 15-7-82 
clue to their sq1Y•tting on he railwJy 
track. The difficulties and incon-
vcni ~  of the lakhs of passengers 
tnvclling in those trains which were 
to11ped ror h ur together cannot be 
de cribed in word . On the inter-
vention o r tbc Ad rninistrativc a uthori-
ties of B .ii as ore . q uatti ng wa lif"tcd but 
the agitator gave \  o weeks' time to 
the Rail vav autho iti ... · for fulfilment 
of their d ill.ands, e1 ... they ~ .  st:lrt 
agitation and quatting for ind1...1initc 
period which will ui rupt the v. hole 

~  of railway . 

In con idering the urgency and im-
portance of the problem I would 
humbly request the Hon. Railway 
Minister to kindly interv ne in the 
matter nn<l the genuine demand f the 

~  should be fulfilled without 

any further delay. At the same time 
I request that the Hon. Minister may 
kindly issue a statement as to wha t 
possible efforts are being taken to 
redress their grievances. 

(n) STEPS TO PREVENT THEFf OF 
ANCIENT IDOLS 
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